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(i) to establish parameters for such
systems to suit Indian cities and conditions;

(iii) to establish capabilities and costs of
various  systems manufactured inter-
nationally and the expertise and general
commercial conditions with which they are
available looking at the trade-offs betwesn
various alternatives;

(iv) to consider any other issue relevent
to the subject.

(c) (i) The Study Group has been to asked
to submit its report to the Ministry within 6
months  time.  Decisions on the
recommendations of the Study Group will
be taken after its report become” availble
to Government.

(ti) The Seventh Five Year Plan Provides
for only completion of ongoing
metropolitan transport scheme in Calcutta,
Bombay and Madras subject to availability
of requisite funds.

'Ribbon’ (side road) Development

2420. SHRI KAPIL VERMA; Will \h?
Minister of TRANSPORT be pleased to
state whether Government has set up a
task force to examine a suitable legisla
tion to implement 'Ribbon' (side ioad)
development and whether State Govern
ments have also been asked to sponsor
such resolutions to give effect to it for
road development, if ao, what is the
progress?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): Yes. Sir.
Only 10 States have so far adopted Resolution
under Article 252 (1) of the Constitution
authorising the Parliament to enact Central
Legislation on prevention of ribbon
development along National Highways.
Similar Resolution from the remaining States
are still awaited.

Handing capacity of Paradip Port

2421. SHRI SHEO KUMAR MISHRA:
SHRI KAPIL VERMA;

Will the Minister of TRANSPORT bo
pleased to state:

[RAJYA SABHA]
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(a) what is the present capacity oi handling
of large size vessels by the Paradip Port;

(b) whether it is a fact that the capacity
bias been reduced because of the sinking of a
dredger last year; and

(c) whether there is any proposal for joint
efforts by India and South Korea to imptrove
functioning of the Port?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) Paradip
Port presently takes vessels of loaded draft of
11.9 M with an LOA of 230 M.

(b) Presently the restriction is only on the
LOA of th, vessels and not in the draft.

(c) A proposal was received from M/s.
Hyundai Corporation of South Korea through
MMTC for the development of Paradip Port i,
order to enable it to receive iron ore carriers
upto 1,70,000 DWT loaded to 17 M draft.
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